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Action Taken Report in compliance of order dated 28/05/20211 issued by 

Hon'ble National Green Tribunal in the matter of O.A No. 23/2021 (CZ) 

(Swami Narhariyanand Sarovar Jirnordhar Samiti Vs State of Madhya Pradesh) 

Hon'ble National Green Tribunal, Central Bench, Bhopal has issued the following 

direction vide order dated 28/05/2021 in the O.A No. 23/2021 (CZ) Swami 

Narhariyanand Sarovar Jirnordhar Samiti Vs State of Madhya Pradesh & ors: 

"Assue raised in this Execuion Application is the encroachment of Talab, Natural water 

Body/Pond popularly known as Swami Narhariyanand Sarovar, which is situated in 

village Saikheda, Tehsil and district Narsingpur (M.P.). The Nuzri Aksh (current map) of 

Swami Narhariyanana Sarovar/Talab indicate that, khasra/survey no. 456 measuring

area 0.526 hectare, khasralsurvey no.457 measuring area 0.291 hectare and 

khasralsurvey no.458/1 measuring area 5.953 hectare, total area admeasuring 6.7770 

hectare (which is equivalent to 16.72 Acres) is a natural body/band, of this Sarovar, 

which is in its natural state. 

We deem it just and proper to call report on the matter in issue in present application 

from a joint Committee consisting of: 

I. District Collector, Narsingpur, Bhopal 

2. Municipal Corporation, Narsingpur
3. Central Pollution Control Board or its representative. 
4. Madhya Pradesh Pollution Control Board or its representative. 

The Committee is directed to visit the place and submit the factual and action taken 

report within six weeks. The State PCB will be the nodal agency for coordination and 

logistic support. 

In compliance of the Hon'ble NGT order a committee of following officers visited the 

site i.e. Swami Narhariyanand Sarovar at Saikheda village on 16 June 2021: 

i. Shri P.K. Sengupta, SDM, Gadarwada, Distt. Narsinghpur 
ii. Shri Alok Kumar Jain, Regional Officer M.P. Pollution Control Board 

Jabalpur 
Shri Sunil Kumar Meena, Scientist 'D', Central Pollution Control Board, Bhopal 
Dr. S.K. Khare, Scientist, M.P. Pollution Control Board Jabalpur 

111. 

iv. 

A 
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FIELD OBSERVATIONS:

Swami Narhariyanand Sarovar is a natural water body at khasra/survey no.456 measuring 

area 0.526 hectare, khasra/survey no.457 measuring area 0.291 hectare and khasra/survey

no.458/1 measuring area 5.953 hectare, total area admeasuring 6.7770 hectare (which is 

equivalent to 16.72 Acres). 

The water body is surrounded by dense residential area. There is residential 

encroachment on the West and North part of the Swami Narhariyanand Sarovar and the 

domestic waste water generated from these houses is directly discharged into the Swami 

Narhariyanand Sarovar. Other than the direct discharge from the above houses; 02 small 

drains also meet in Sarovar, carrying domestic waste water from the nearby residential-

cum-commercial area. The map of Swami Narhariyanand Sarovar is enclosed as 

Annexure I Swami Narhariyanand Sarovar is a holy place for the people. There is 

Samadhi of Swami Narhariyanand in the middle of the pond. Being having religious 

importance people walk round the pond (Parikrama) for holy purpose. The path of 

Parikrama has also been obstructed by encroachments. 

There are 73 encroachments identified which has been ordered to be removed by the 

Tahsildar Saikheda. The Nagar Parishad Saikheda has also given notice to remove the 

encroachment. The latest status & list of encroachments is enclosed as Annexure - II. 

Water sampling 

The committee after surveying the site and drains meeting the Sarovar; carried out water 

sampling from 02 respective locations to assess the water quality of the Sarovar: 

1. Mid of the Sarovar near Samadhi (GPS location: 22.9607874, 78.5767628)
2. Near Tehsil Office before meeting Sarovar (GPS location: 22.9589697, 

78.5785498)

3



The water analysis w.r.to pH, DO, BOD & Total Coliform report is as tabulated below: -

Near Tehsil Office 

before meeting 

Sarovar 
7.92 

Mid of the Sarovar 

SN Parameters Unit near Samadhi 

7.86 pH 
Dissolved Oxygen 

B.O.D. (3 days, 27"C) n mg/l 
4 Total Coliform 

mg/ 7.8 5.2 

3.2 4.8 

MPN/100 ml 540 1100 

The analysis results show impact of domestic waste water being discharged into Swami 

Narhariyanand Sarovar from the nearby houses mostly of which are constructed as an 

encroachment at the bank of Swami Narhariyanand Sarovar. There is plenty of water in 

the Swami Narhariyanand Sarovar to dilute the domestic effluent but at the bank near 

Tehsil Office the quality of water is more polluted than middle of the pond. Detail 

analysis report is enclosed as Annexure - III. 

Earlier Action Taken by authorities 

i The total encroachment is 73, which has been ordered to be removed by the . 

Tehsildar Saikheda, the Nagar Parishad Saikheda has also given notice to 

remove the encroachment. In the appeal there is no relief to the extortionists.

ii. The nature of the encroachment of the encroachers is basically residential, 

which has been built for the last 30-40 years, it also has a multi-storey 

uilding, removing the encroachment can also create a law and order 

ii. 

situation 

ii. M. P. Pollution Control Board Bhopal has imposed a penalty of Rs. 44.0 Lakhs on 

Nagar Parishad, Saikheda for non-compliance of MSW Rules 2016 and direct 

discharge into water bodies in compliance of directions given by Hon'ble NGT 

O.A No. 606/2018 dated 25.02.2020 & 02.07.2020. Copy of the notice given to 

Nagar Parishad Saikheda in this regard is enclosed as Annexure - IV 
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iv. Work for lying sewer line is under construction stage at Saikheda along with iv. 

installation of Sewage Treatment Plant (STP) of 2.6 MLD capacities for the 

treatment of domestic waste water. Details of progress of STP is enclosed as 

Annexure - V 

Photographs along with coordinate recorded during inspection is enclosed as 

Annexure -VI 

Recommendations: 

1. The local authority should expedite the work of STP construction and drain 

connectivity to ensure that no untreated effluent meet water bodies. 

2. District authority shall resolve the cases of identified encroachment as per the law. 

3. To stop direct discharge of domestic waste water in Sarovar, local authority may 

arrange to shift the domestic outlet drain of households towards road side (proposed 

sewer line) to avoid further deterioration of the pond water. 

4. The local authority may provide in-situ bioremediation to treat the effluent drains till 

the STP work is ongoing. 

5. A moving fountain may be installed in Sarovar to improve the dissolved oxygen. 

V. Singh) 
Municipal Corporation 

Narsinghpur 

(Sunil Kumar Meena) 

Scientist 'D' 

(Atok Klumar Jain) 
Regional Officer 

M.P. Pollution Control 

(P.K. Sengupta). 
SDM 

aderwara Central Pollution 

Control Board Board Jabalpur Dist-Narsingpur 
Bhopal 
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ANALYSIS REPORT FOR

WAIER / WASTE WATER SAMPLE

Completion : 22 / 06 / 2021

ProjecUAction plans / LAB Inward

Test Report No. : 19978

l. Name of the Customer

2. Address

3. Nature of Sample

4. Sample Collected By & Analysed By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

M.P. Pollution Control Boarrd, Jabalpur

Scheme No. 5, plot No. 455/456

45!i I 456, Vijay Nagar,Ja balpur

Jabalpur

Tef e: 076 I - 40 427 80,2647 87 |

fi.,rf rQXr/ry{ =frTEST REPORT

Date: 22t06t2021

: Narhari anand talab sai kheda - l40g4l
: -,Narshingpur,Narshinghpur

narshinghpur-, Taluka : Narsinghpur, District : Narsinghpur. GIDC : Not ln StDC
: WAR-WaterAct (Routine), (Insp Type : ROU-Routine Visit)
: A.K.TIWARI & AMIYA R.TIRKEY.JR ScT
:0
: 277194

: 16/0612021, (0900 ro 0900) & l7t06t20Zl

: 1710612021 & 22106t2021

: Talab Water Near samadhi

: Talab Water

: Talab

: & pH Range on pH Strip :App

: 132162l& Color& Appearance :grinesh

: Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

A lo-# 
n,T:"a;*

M .Methods 23 1-1000 | 4.0

!919$]yty micro.s/cm 12510 B, APHAstd. methods 23rd Edn. 0.1-20000 pS/cm s27.0

6

-

HA std methods 23rd E-n.) .10-10O00mgit 
234 o

HA std. methods 23rd Edn.) 10-10000mg/t 108.0

HA std. methods ZSiJEOn.l 5-10000mg/t 26.0

HA Std. Methods, 23rd Edn.) 0.1-30 nrq/l 0.06

5-10000m9/l 26.0

0.1-30 mg/l 0.06HA Std. Methods, 23rd Edn.)

ms/t l(+soo-Nos B, APHA Std, Methods. 23rdNitrate ms/l (4500-No3 B, APHA Std, Methods, 23rd Edn.) O 01-100.0 mg/l 2.6

Ti,ttry!n"::j19j99. i I9,' (2340 c, APHA std Methods, 23rd Edn.) 2-1000nrs/t 160.0

l___ ms/l i(3500 Na B, APHA Std. Methods, 23rd Edn.) 1-100 mg/l 1zo

mg/l i4500-Cl- B, APHAStd. Methods,23rd Edn. 5-100mg/l

-"/l 
-'tltin 

r lor.rl errr l\rarhnio aarA EA^ \ . A^A^.-tl

mg/r i4DUU-ut- b, AI-HA5t0. Metnoos, zSrd tdn. b-100m9/l 30.0

rnsil (4500 E, APHA Std. Methods 23rd Edn ) t-400mg/t 14 0

'glr (+soo p o, APHA SA. Methods, 23rd Edn.) lo.Or-iornglt I o.zo;grt t+soo P o,\Twvv r u, 
^Tt 

t^gru. tvtoutvu-, zJru EUil./ u.v t-zviltg/t v.zv

l,lpNltoo nt (9221-B,APHA Std. Methods, 23rd Edn.) 1.8-1600MpN/1O0mt 540

Fecal coliform MpN/1oo mt (9221-E, APHA std. Methods, 23rd Edn.) '1 I -1600MpN/100mt 70

Dissolved Oxygen ms/l (4500-OB, APHA Sld. Methods, 23rd Edn.) O 1-15mg/l 7 I
Chemical Oxygen Demand ] ms/l (5220 B, APHA Std. Methods, 23rd Edn.) 5 0-10000 mg/l 2o.o

Fluoride ms/l (4500-F-D, APHA Std. MetnoO., 23rd Edn.) i 0.1-10 nrg/lFluorroe mg/l (4500-F-D, APHA Std. Methods, 23rd Edn.) i 0.1-10 nrg/l BDL

Boron mo/l (4500-8 C. APHA Std. Methods 23rd Edn.) r0 o1-10rno/l Rnlry1 ft+soo-e 
c,AeHA std. Methods, 23! 

!dn.)
ms/t lS 3025,1993

:0.0t-10rng/l 
BDL

O.D (3 Days 27oC) ms/l lS 3025,1993 1-10000 mg/t 3.2

rtal Phosphate I rns,l it+SOo 
p D, APHA Std. Methorjs, 23rd Edn.) O-SOmg/t NA

Calcium Har Mg/Lts itgSOO- Ca B, APHASId Methods,23rd Edn)v0|t1 
i(3500- 

Ca B, APHASId Methods,23rd Edn) 5-10000m9/l 120.0

Ms/Lts l(3500:Mg B, APHA Std. Methods, 23rd Edn) 5-10000m9/l 40.0

1

2

3

Sulphate

Phosphate

11



ProjecUAction Plans / LAB Inward : 19979

3. Nature of Sample

4. Sample Collected By & Analysed By
5. Quantity of Sample Received

6. Code No. of the Sample

7.Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

Parameter

pH

Colour

Turbidity

5 Total Solids

Dissolved Solids

7 l Fixed Dissolved Solids

Suspended Solids

Ammonical Nitrogen

Nitrate

Alkalinity as CaC03

Total Hardness as CaCO3

Sodium

Potassium

Chloride

1

1

1

Phosphate

Total coliform

Fecal Coliform

Dissolved Oxygen

M.P. Pollution Control Board, Jabalput

Scheme No. 5, plot No. 455/456

455 I 456, Vij ay Naga r,Jabalpu

Jabalpur
'Iele 

: 076 I - 40 427 80.2641 81 |

- - lEqlEEPgEI
Date: 22106t2021

Narhari anand talab sai kheda - l40g4l
-,Narshin gpu r,Na rshi n ghpu r
narshinghpur-, Taluka : Narsinghpur, District : Narsinghpur', GIDC : Not trn SIDC
WAR-WaterAct (Routine), (Insp Type : ROU_Routine Visit)
A.K.TIWARI & AMIYAR.TIRKEY,JR SCT
0

277195

1610612021 , (0900 to 0900) & r7 t06tz0}l
r7 t06t2021 & 22t06t202r

Talab Water Near Teh. office

NA

Talab

& pH Range on pH Strip :App

133162l & Color & Appearance :grinesh

Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

ANALYSIS REPORT FOR
WATER/ WASTE WATER SAMPLE

teql8epg4 Ns..igg4

1. Name of the Customer

2. Address

Rangle of Testing

n q-1? ri l

2-99 Co.Pt. Unlt

1-1000 N.T U

0 1-20000 pS/cm

1 0-l 0o000mg A

i to-toooomg/l

I 0- 1 O000mg/l

5-1 0000m9/l

Result

t.Jz

Muddy

80

378.0

3s8.0

284 0

192 0

7 4.0

040

4.2

40.0

170.0

16 0

60

350

10 0

0.6

11 00

430

52

360

BDL

4.8

130.0

40.0

ms/l (NH3-F, APHA Std Methods 23rd Edn ) 0.1 -30 rng/l

11

;;tz

ms/l 4500-Cl- B, APHA Std. Methods, 23rd Edn. 5-10Oms/l

) t-doomitrmg/l (4500 E, APHA Std. Methods, 23rd Edn., , ._,,..e,,

mg/l (4500 P D, APHA Std. Methods, 23rd Edn.) 0.01-20mg/l., 
i

MPN/100 ml (9221-8, APHA Std. Methods, 23rd Edn.) 1.8-1600MpN/100m1

H,rpr.rnoo rr P221-E,APHA Std. Methods, 23rd Edn.) 1.8 -1600MPN/100m1

ms/l (4500-OB, APHA Std Methods, 23rd Edn ) 0 1-15nrg/l

5 0-10000 mg/l

0.1-10 rngil

1-1000t) mg/l

5-'1000Clmg/l

5-1 0000m9/l

Chemical Oxygen Demand , ms/l 
_(5220 

B, APHA Std, Methods, 23rd Edn )

mn/l lAtii tr n ADUA Q+n [r^+h.,r^ aa-a -^Fluoride mg/l (4500-F-D, APHA Std Methods, 23rd Edn )

B.O.D (3 Days 27oC) i ms/l lS 3025,1993

Calcium Hardness as CaCO3 i ygl" i{3500- Ca B, APHA Std. Methods, 23rd Edn)

Hardness as CACO3 Ms/Lts (3500- Mg B, APHA Std. Metlrods, 23rd Edn)
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MADHYA PRADESH POLLUTION CONTROL D'd}ruf =.4paryawaran parisar, E_5, Arera Colony, nn"p^f^{Z;;.:Phone (0755)-2466797,246442s, r* lozs s)-2463742. r-, 
"ii,rt_mppcb@redifrmair.com

lHOPCB/2A20
Bhopal, Date: / - /20eo.. +-_-...- j..

To,

f-Jt,r,rn.eyvya -M
2. The Commissioner,

Urban Administration & Development Department,
Palika Bhawan, Shivaji Nagar,
Bhopal (l\{.P.)

sub: sholv cause-Notice for imposition of penalt.v due to violation of directions of the

fr:i:.t*i::tionar 
Green Tribunar and rhe provisions of Sorid waste Management

Ref: NGT order dated25.02.2020 & 0?.07.2020 in oA No. 606/20r g

WHEREAS Mp pollution Control
under section 4 of the water (prevention & 

statutory body constituted

) Act, 1974 and has beenentrusted with the responsibilities of enforcem
State_ 

'JHv'rJrurrrtrrJ L'r srllulcern ent LaWS prevailing in the

WHEREAS, the porver to issue directions under
(Protection) Act, 1986 has been delegatecl to the chairman,
I 0.04.2001 .

WHEREAS, you are the Urban Local Body- Nagar parishatl Saikheda, and it is
the mandatory duty of Urban Local Bocries to conrpry wirh the Solid waste
Management Rules, 201 6.

WHEREAS, you have not obtained authorization as per the provision of Solid WasteManagement Rules, 2016 from the MppCB.

WHEREAS. in oA No.606/20l8, "Compliance of Solid Waste Management Rules,2016 and other environment issues", Hon'ble National Green Tribunal, principal Bench, NewDelhi has directed thar :-

to to, cve f!;;:, ',!j,""\f,
per local of abo ,R.s. J
popuTalion be,trt,een 5 laklis aiid l0 lel:.]is itttl iukh p
0 1.04. 2 020 t ill compli ance.

2. Contirnted failure of et,e4, lttca/ br.,clt, oit the v,ork of
Iegary waste 'sites remetiiarion fiont oi.il."i)io"ii,,"r',,,, '!,f,u,,,ry, 

to pay
compensalion at the rate of Rs.. l0 lukh pe r mtnth pcr on o/ above I0

1. The Chief Municipal Officer,
Nagar Parishad.

Saikheda.

Distt.- Na rsin gh pu r, (l\{.p.)

section-S of the Envir.onment
MPPCB vide notification dated

13



= 

MADHYAPRAD CONTROLB.ARD\L- phone ,orrrr-ro1tyrl:;;;;*8, Fax (07ss)_2463r^]:;r*Jr:*ltil*,L,,,.""_

',ifro; '"fr:;:iu,::;ffi:*rJ* poput-ationherwees Lrakhsand ta hkhs and Rs,.I

3. Commencement

forfaiture to do so at the rate 
by 31 03 2020 - Compensation i:; payable

,::,";,iii,,iii;;,");'i,'iil, 'I,:;:f[ill;:;ii:':;X:":,,:;i;l;
4. Interim meqsures for phytoremedialion/biore

sewage b
31.03.2020

drain by c
593/20t7 and 06.t2.20t9 ir, )20.

WHEREAS' MPPCB has been directed to assess the amount of compensationliable to be paid by the Urban Locar Bodies on the basis of abo re criteria.

carried ou, bv,tl'6!ti;iii;iililifi'.l'ffif ,llJ"ii:xll?",,Tf#ii!TJl'0""'""enclosed)' it is observed that you-have not complied with the timelines given by the Hon,bleNGT i.e. by 31.03.2020. The details are as follows:_
l' That' ULB has not complied with serial no. 1,3,g and l0 of Rule (22) ofsolirl wasteManagement Rules, 201 6.
2' That' 01 waste water/sewage drain carrying untreated sewage on which In-situ-bioremediation system has not been installejro"A.
3' That' commencementof setting up of 0l STPatthe identified drain is stillto be ar:hievedby the ULB.

Therefore ULB is liable to pay the environment compensation from 0l.04.2020as under :-

As per para 41 (a) of Hon'ble NGT order dt.02/07/2020,,Ifthe local bodies areunable to bear financial burden, the liability rvill be of the State Govemment with liberty to takeremedial action against the errins local bocJies .

Required Compliance Rate of penalty
imposition

Voilation Period
04 Months

0u04/2020- 37t07/2020
Rule 22 of SWM Rutes
(SerialNo. I to l0

Rs. I lakh per month

Installation of In-situ
bioremediation system on
drains

Rs. 5 lakh per month
per drain

Commencement of
setting up of STPs

Rs. 5 lakh per month

GRAND TOTAL

14



MADHYA PRADESH POLLUTION CONTROL BOARD
Paryawaran parisar, E_5, Arera Colony, nnopifneZOrc

e (0755)-2466797,24G4428, Fax (07 ssy-zrcn12, E- mairil mppcu6rediffmair.corrr

::}b:?i + 
g-a!r,., crven . an. 4pporrun iry - o f -h eari n g o f I 5

on (if any) perraining to above ,iut.O non .;;il;;;:
5 days to submit youp

In case no reply is received within 15 days from the date of issue of this notice,

,1,1 ff; :::xlf,'" ?:r::.:':::: *t, o-" 
i:".':l "; ; ;; ;;n i s a I s o r i ab r e to bethe responsible officers under sectio n-rl oftn" enui.on,n;;;?il#;;;;;

above

initiated

r 986.

Encl - As bove

Endt.No.:-

Copy to :-

/
/

(Ma hen clra'Sin gh Dhakad)
Chairman

( q rHoPcB/2020

l. Principal Secretary, Govt. of M.P. Environment Department, Mantralaya, Bhopal,
information please.

Principal secretary, covt. of M.p. Urban Administration
lment, Mantralaya, Bhopal, for information please.

Mg9:l secretary, centrar poilution control Board, parivesh Bharvan, Easr Arjunr, Delhi - 1100 32,for information please.

4. Deputy Secretary, chief Secretary office, Mantraraya, Bhopar, for information

Regional officer, M. P. pollution control Board, Jabarpur, lor information &
;sary action please.

@.,,/'
,,, (Mahendra Singh Dhakacl)

Bhtrpat, Date: .& ,? OCI 1020

& Development

15



Name of ULB
Population
Name, Designation & Acldress

Narne, Designation & Acldress

17648
of In charge of ULB

of In charge of facitity

Inspection Report

- Nagar Parishad Saikheda

Shri Uma Shankar .l\tisrha
CNIO, Nagar parishad

S aikh eda, Dist-Narsinghpur
Shri Uma Shankar l\Iisrha
CilIO, Nagar Parishad
S aikh eda, I)ist-Narsin ghpur

I - Part A -Compliance status of N{sw Rules 2016 -Rules (22) Iromserial No. I - 10

Description
Compliance

Status

is.
jNo

, 
I 1.1:ll:t1..'ti,,'r,,r'ffis "p solt,l

Yes ' No

1-acilities
vvaste processine Ycs l-

t 
i ll:l:l.ll"t:".-,"bh-;it* r".,=r1,,ffi
landl'i ll facitities lbr suitabre crusters o? ;;;"':;;;"1H'."T;1";3
Il'1,:1 r:n1t1ri1n and ri-ir serring up co'rmon regionar sanirary rancifiil',,S uf, uollrmen reglonel sanitary landfill

; . ,flcilities 
or sland alonc sanrtarv lancltlll facilities by all local aurhoririe-si havrng a_poq!!ation of 0._5 rnjllion or ntore .

;NO

I

4. Enlbrcing u,aste senerators to
recvciable, combustible, sanitary
\^/astes at source .

solid rvaste processing facility

practice sr'gresation of bio degradable,
waste domestic hazardous and inert solid

Yes

Yes

and Yes

Settine up comntr)n or stand alonc sanitary
Lrociies hai'iirg l).,t nljliicn c)r nlcre prrpulaticn

landfills by or fbr all local
lbr rhe disposal of only such
as well as untreatable inert

residual \vastes tiorn the processing facilities
' \\'astes as permitted under the Rules

1n i .,In. ..
'"': 5.Jttlnq LrP conlnlon or regional sanitarv landfills by all local bodies and

censLrs tc)\\'ns under 0.-5 miilion popuration rbr the disposal of permitted
v\/aste under the rulcs
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Part B - Bio-remediation of legacy

(i) Number of Dump sites along lvith

;s.
iNo

Description

(i) Number of drains nreeting *arerGdies
(Name of drains/Nallah if anv)

i

i (t) ains rv.here in- situ- biorernediation hiive not started
ll3110312020 (please rde No.

Pprt D - Status of STp

(i) 
i

\r r ^ -jl{utrDer of dral
(ii) i

I

i

Number of Operationt STp till 3l J32020
(pl. provide no. and capacity of each STp)

(iii) irilumber of a

constructron as or) 3 1.0i.2020

(Pl. prov'ide tlctails of STp & ,Jrains)

01 (Near CPA School, Dump Sire)
(Opqrational)

Not started

Not started

Information to be providect by-
Regional Otlice

0l
Nakta Nala meeting to

River
STP is nor installed

n-*ii bi oi.'"__.,j, it i m-y;,t..
rot .stafted

Information to be provided by

Regional Offir:e

No STP is operational

lYaste

location

(il) Quantitv orlv'irt. a;p"."t.d ,. ilh- a;;p site=' 
''' 

:_
(iii) StEtus of bio- rcmediation rn each dump site :_

(St4rted fronr 31.03.2020 /CompletedAriot started)
(iv) Capping of Oid and abandoned dump sites :_

(StartediCompletecl/Not sta rted)

Part C - In-situ-bio-remediation

tment of drarn by STp
rde details of STp al

Status of trea
(Please prov
drains)

(ii)

reql

;.Ji
eNr

0l

(ir') Number of drains rv'here construction of STps h*e
not staned as on 31.03.2020

("-) Number of
been starled as on 3 1.03.2020 (Orher than drains)
l'ptal nunrber of STps required lo bEietup 

", 
UtB

S. i O.*r,pir""

(vi)

64
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A

tal Penal on ULB
2020):_

DeS.riptiorr--

Non Complianc

serial No. I -10 (As per part A of anne_r. I)

uro-remedration of Legacy Wastc No Legacy trGrn(As per part B of anner. I) I\4SW operational

dump site
In-situ-bio-r.-r*,li

bio-remediation have not srarred fronr i ).03.2020
(As per part C of anner. I)

04

Total Penalty

Note- The inspcction report shourd be supp'rrccr rvith latest

Date of Inspection

Name & Signature of Inspecting Olficer :_

I hereby approve the above said

:

facts of the inspection report

photographs

r
(Nanre th Seal)
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Annexure-6

Photograph taken During Inspection of Swami Narhariyanand Sarovar on dated

16/06/2021 in the matter of Hon�ble NGT Bhopal O.A No. 23/2021
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